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BEFORE THE CENTRAL ADNINI&TRATIUE TRIBUNAL
BOMBAY BENCH, BOMBAY

DA NO. 1369/94

Mrs,Jayashree Dattatray Rahate eses Applicant:
v/s.
Union of India & Ors. coe Respondenfs

CORAM: Hon'ble Member (A) Shri P.P.Srivastava

Appearance

Shri A,o 1 . Bhatk ar
Advocate
for the Applicant

<;2ri B.Ranganathan
for Shri J.P.Deodhar
Advocate

for the Respondents

BRAL JUDGEMENT 1 Dated: 166141996
(PER: P.P.Srivastava, Member (A)

AN

Ny

Heard both the counsels. Counsel for
the respondents mentions that representation of
the applicant has beén considered by the Central
Passport Organisation Board at Delhi and they
have rejected the‘re@pest of the applicant for
cancelling the transfer order., Counsel for the

~applicant submits that he is not challenging the
authority of the administration to transfer the
applicant but all that he is submitting that the
applicant may be transferred to a place whefe
Marathi Nedium[%¢hool is available and in this
connection he mentions that Marathi Nedimm School

may be available at Ahmedabad. The counsel for
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the applicant further submits that the applicant's

children are studying and the examinations are to

take place and therefore she may not be transferreq
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upto the end of academic session, - E
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24 After considering the submissions of
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both the counsels, I hersby direct that the.
applicant should not be relieved on transfer 1
before SBth‘Aprii,1996;' Meanuhile, the i
respondents administration explors the possibility |
of transfering the applicant in a place uhere

Marathi Medium Schools are available, if possible

|
at Ahmedabad,uhich the applicent's counsel mentiongg
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that  there—are Marathi Medium Schools., With these |
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directions the OGA, is disposed of, E
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